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/ 
OFFICE OF EXECUTIVE ENGINEER/ S.A.S NAGAR 

Drainage cum Mining & Geology Division, Water Resources Department, Punjab 
Plot No. B-65, Phase 7 B, Industrial Area, S.A.S Nagar Mohali, Punjab Email-xenminingmohali@gmail.com 

c,lf l-C4 
No .............................. /D.B./63 

To 
Deputy Commissioner, 
S.A.S. Nagar1 Mohali. 

Subject: - The Complaint Against issued Notification by the Hon'ble Principal Secretary Govt. of 

Punjab, Department of Housing and Urban Development, Mini Secretariat, Punjab 

Sector 9 Chandigarh is Regarding the Blockage-Realignment of the Existing "N-Cho~" 

near Village Manauli Tehsil & District Mohali, Punjab. 

Reference: - In refer~nce to your office letter No. 6072-75 dated 29.07.2024. 

With respect to the above cited subject & letter under the reference you are bei 

informed that undersigned along with other committee members visited the mentioned site on date 

30.07.2024. (Minutes of meeting are attached herewith}. During the site visit along with oth r 

committee members it was found that the Choe which is flowing near Village Manauli, Tehsil & Distric -

Mohali is Jagatpura Drain/Chai-Nala not N-Choe. 
In context to said case this is to inform you that till date this office has not received ani 

official application from GMADA/PUDA-to seek NOC/Permission for realignment of "Jagatpura Drain" 

(or Chai-Nala) near Village Manauli Tehsil & District Mohali, Punjab. I 
As per verbal discussion with officials of- GMADA/PUDA during the above said visit 

undersigned have been inforn_,ed that presently acquisition of required private land near Villag~ 

Manauli, Tehsil & District- Mohali, Punjab is under process. 

At present this office/Department (Water Resources Department, Punjab) is not plannin~ 

any kind of realignment of "Jagatpura Drain" (or Chai-Nala) near Village Manauli Tehsil & Distrit. 

Mohali, Punjab. If fn future any such request is received from GMADA/PUDA then th s 

office/Department will proceed as per Departmental rules & regulations after considering the over I 

impact of this realignment. This office will make sure that no unlawful realignment of "Jagatpura Drai " 

(or Chai-Nala) takes place without prior permission/NOC from competent authority of Water Resourc s 

Department, Punjab. 
This is for your information & necessary action please. 

D.A.- As mentioned above 

Copy: -

r S Nagar 

o\r- Drainage m- ining & Geology Division 
v- Water Resources Department, Punjab 

1. 
. 1-

Chief Engineer, Drainage Cum Mining & Geology, WRD, Punjab, Chandigarh in reference to 

letter no. 1/894062/2024 Dated 29.07.2024. 

2. Superintending Engineer, Drainage Cum Mining, Circle, Patiala for information & necessa 

actions. 
3. Sub-Divisional Officer, Drainage Cum Mining, Mohali is directed to keep regular check on 

the above-mentioned site & make sure no illegal realignment of Jagatpura Drain or Chai 

Nala takes place. 
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